
SHRI YESHWANTRAO CHAVAN* I 
certainly share the view that one must natural­
ly go on reviewing the position constantly. 
One cannot keep one’s mind closed. So 
far the World Bank projects were parti­
cularly related to non-agricultural sector. 
We have persuaded them to look into the 
agricultural sector no\y. They are taking in­
terest in certain agricultural projects. In the 
case of Andhra Pradesh, for example, we are 
trying to get loan for Pochampad project. In 
view of our new policy, naturally, one will 
have to be constantly vigilant and review the 
position from time to time.

SHRI K. D. MALAVIYA : Why should 
not the initiative be left to the Central Govern­
ment?

SHRI YESHWANTRAO CHAVAN: I 
think, the initiative is with the Central Govern­
ment. It is not that something is imposed by 
anybody on us. It is on our own initiative. 
Even if the State Government shows interest, 
they prepare the project and then we approve 
it. Then alone the things are taken up. It is 
not that somebody has imposed certain schemes 
on us.

t o t  sfcsr a rw r  sro  w  
n l w a ff % i * * * wt*  fcHwiwr 

if sjfwfa aft *rt*r

* 8 8 5 . «ft JWH TOflW : WT

fiw u t’ fr p rr ^  fa  :

( * )  WT srfct T O m  % TTW

^  tfrifrsRTafr % ftnt «ttwpc %
'"F’T ^  iiw

r a T  sftr franf t v  % srytfa 
q f r f t t ;

(w) <rf? f t , ?fr f a f f t  
v r  m r  fa* ; aftr

(»r) *r t o f t o  n v in x *
w t  M *  ftarr |  ?

t h e  m i n i s t e r  o p  f i n a n c e  (SHRI

29 Oral Answtrs

YESHWANTRAO CHAVAN): (a) to (c). 
The borrowing programme of Uttar Pradesh 
Government, as also of other State Govern­
ments, is under consideration of the Reserve 
Bank in consultation with the State Govern­
ments concerned and the Government of India. 
The details of borrowing pogrammes of the 
States will, as usual, be announced by the 
State Governments and the Reserve Bank near 
the time of floatation.
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SHRI YESHWANTRAO OHAVAN: 
Normally I don't deal with the lotteries.

MR. SPEAKER: The Question Hour is 
over now*

We take up the Short Notice Question of 
DR. V. K. R. Varadaraja Rao.
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